LOK SABHA DEBATES

LOK SABHA

Monday. November 18, 1963/Kartika
27, 1885 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

MEMBER SWORN

Mr. Speaker: Secretary may call
oeut the name of the Member who has
come to make and subscribe the oath
or affirmation under the Constitution.

Secretary: Shri Ku. Sivappraghas-

san.

Mr. Speaker: The Minister of Parlia-
mentary Affairs may introduce the
Member to the House.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
Sir, I have great pleasure in intro-
ducing to you, and through you to
the House, Shri Ku. Sivappraghassan,
who has been returned to Lok Sabha
from Pondicherry constituency.

Shri Ku. Sivappraghassan (Pondi-
cherry).

ORAL ANSWERS TO QUESTIONS
Colomba Proposals

+
( Shri Yashpal Singh:
Shri Vishram Prasad:
Shri Hem Barua:
Shri Hari Vishnu Kamath:
Shri Prakash Vir Shastri:
Shri L. M. Singhvi:
Shri S. M. Banerjee:
Shri Umanath:
Shri Harish Chandra Mathur:
Shri P. C. Borooah:
Shri D. D. Mantri:
Shri Balmiki:
Shri Sureadra Pal Singh:
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Shri Koya:

Shrimati Savitri Nigam*
Shri Maheswar Naik:
Shri Mohan Swarup:
Shri D. C. Sharma:

Shri Vasudevan Nair:
Shri Balkrishna Wasnik:
Shri Ram Sewak Yadav:
Shri Bishanchander Seth:
Shri B. P, Yadava:

Shri Dhaon:

Shri Rameshwar Tantia:
Shrimati Renuka Barkataki:
Shri P. R. Chakraverti:
Shri Bhagwat Jha Azad:
Shri Sidheshwar Prasad:
Shri Kolla Venkaiah:
Shri Tridib Kumar Chaudhuri:
Shri Hem Raj:

Shri Heda:

Shri Indrajit Gupta:
Shri Vishwanath Pandey:
Shri Balgovind Verma:

| Shri Sarjoo Pandey:
Shri Bade:

Shri Kachhavaiya:

Shri Raghunath Singh:
Shri K. C. Pant:

Shri Bibhuti Mishra:
Shri Gulshan:

Dr. Mahadeva Prasad:

Will the Prime Minister be pleased
to state:

(a) whether any {further efforts
have been made by the Colombo
Powers to influence the Chinese Gov-
ernment to accept the Colombo pro-
posals; and

(b) if so, the result thereof?

The Minister of State in the Minis-
try of External Affairs (Shrimath
Lakshmi Menon): (a) The Govern-
ment of India are not aware of further
efforts, if any, made by the Colombo
Powers to persuade the Chinese Gov-
ernment to accept the Colombo Pro-
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posalg in toip and without reserva-
tions in the same manner that the
Government of India had done.

(b) Does not arise.
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Shri Hari Vishou Kamath: Iz it a
fact that on the occasion of his
seventy-fifth birthday the Prime
Minister received communications or
suggestions, either directly or through
common friends, such as the ex-
Premier of France, Mr. Edgar Faure,
or our Napalese friends, to the effect

NOVEMBER 18, 1963

Oral Answers 4

that the Chinese Prime Minister is
anxious, to visit Delhi for talks about
this matier and also that either the
Colombo Powers or others are arrang-
ing an Afro-Asian meet and, if so, has
the Prime Minister made it very clear
to the Chinese Prime Minister, Mr.
Chou En-lai, that he will be a most
unwelcome visitor here in our country
and India will not join any such con-
ference unless and until China has
vacated the military aggression on our
territory?

Mr. Speaker: That is a different
question. Here the question is
whether further efforts have been
made by the Colombo Powers,

Shri Hari Vishnu Kamath: Yes,
Sir.  But it is the same Colombo
Powers who have said. ...

Mr. Speaker: The question whether
he has received any message from
Mr. Chou En-lai that he was prepared
to come here is quite distinct from
the question whether the Colombo
Powers have made any further efforts
to influence the Chinese Government.

Shri Nath Pai: May 1 submit that
it is the Colombo Powers that insisted
that the Chinese Prime Minister is
willing to enter into discussions with
the Government of India? So, it is
very relevant.

Mr. Speaker: But that was not the
first question. Anyhow, I will give
him an opportunity later.

Shri Indrajit Gupta: We were told
just now in the reply to the original
guestion that as far as the Govern-
ment of India knew no further efforts
had been made by the Colombo
powers in this direction. May I know
what significance, if any, the Govern-
ment attaches to the statements which
appeared in public on behalf of the
Governments, particularly of Ghana
and the United Arab Republic, to the
effect that they were hopeful that
certain moves which were afoot would
lead to a rapprochement on the basis
of the Colombo proposals and that
China would be persuaded to accept
them?
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Shri Jawaharlal Nehru: It is a little
difficult for me to state what import-
ance or significance is to be attached
40 statements made in Ghana or in
the United Arab Republic. It is the
interpretation of events; their hopes

expressed. They may have some
additional information or may not
khave it.
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Shri Hem Barua: May I know if it
has been brought to the notice of the
Colombo Powers that by standing
still on the Colombo proposals they
have allowed initiative to China over
us and have helped them to win the
diplomatic war; if so, what is their
reaction?

Mr. Speaker: Again, the same objec-
tion is there.

Shri Jawaharlal Nehru: This fact
that the hon. Member mentions has
not particularly been brought to the
notice of the Colombo Powers by us.
I suppose, they realise the situation
and it is not very proper for us to
instruct them all the time as to what
they should do and what they should
not do.

Shri Hem Barua: Because of the
stalemate created by the Colombo
proposals......
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Mr. Speaker: Shri P. C. Borooah.

Shri P. C. Borooah: What has been
the reaction of the Colombo Powers
to the Chinese rejection of their pro-
posals describing them as an arbitrary
award?

Mr. Speaker: That also I cannot
allow.

Shri Bhagwat Jha Azad: May 1
know if Government has got any

information about any fresh proposal
on the part of the Colombo Powers
for any meeting in future to consider
this question?

Shri Jawaharlal Nehru: I have just
now said that we have none.

Mr. Speaker: Next question.
Some Hon. Members rose—

Shri Nath Pai: Sir, I stood up
earlier when you said that you would
allow me later on.

Mr. Speaker: Order, order. Hon.
Members will kindly hear me. There
are about 50 hon. Members who have
given notice of this question. They
cannot expect me to call every one of
them here.

Shri Nath Pai: Please call only
those whom you promised you would
call later on.

Mr. Speaker: Then 1 called Shri
Hem Barua after Shri Xamath.
Further, every question that has been
asked is not relevant to the real pur-
port of the question.

Shri Nath Pai: You specifically said,
“You sit down; I will call you later
on.”

Mr. Speaker: Now I am sorry.

Shri Bade: Sir, it is our right to ask
a question. I rose twice or thrice
and you have not given an oppor-
tunity. That is an injustice done to
us.
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Mr. Speaker: Order, order. Will he
kindly resume his seat?

Shri Bade: 1 will sit down. But

we have given notice of the question
and after seeing 50 names you have
given an opportunity for asking five
or six questions.

Mr. Speaker: Hon. Members should
realise that they urge upon me to go
a little faster to cover some more
questions. On this question there is
nothing to be asked. All the ques-
tions that have been asked I was
rather obliged to disallow. Shri Bade
would realise it. It is unfair on his
part to say that injustice has been
done to him. Ncxt question.

Shri Bade: 1 am really sorry for
using that word.

Mr. Speaker: He will kindly resume
his seat.

Shri Bade: But there are 50 names
and you have given only 5 or 6
minutes for this. You cannot antici-
pate the supplementaries which we
are going to ask.

Mr. Speaker: Shri
Kamath.

Next question.
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V.0.A. Transmitter Agreement

rShri Hari Vishnu Kamath:
Shri P, C. Boroovah:

Shri S. M. Banerjee:
Shri Yashpal Singh:

Shri Prakash Vir Shastri:
Shri Bishanehander Seth:
Shri B. P. Yadava:

Shri Dhaon:

Shri Bishwanath Roy:
Shri Maheswar Naik:
Shrimati Sawvitri Nigam:
Shri Sidheshwar Prasad:
Shri M. L. Dwivedi:

Shri S. C. Samanta:

*g Shri B. K. Das:

Shri S. N. Chaturvedi:
Shri Sivamurthi Swamy:
Shri D. C. Sharma:

Dr. L. M. Singhvi:

Shri Vasudevan Nair:
Shri Surendra Pal Singh:
Shri Kolla Venkaiah:

A

Shri P. R. Chakraverti:
Shri Heda:

Shri Sham Lal Saraf:
Shri Bade:

Shri Kachhavaiya:

L Shri Vishram Prasad:

Will the Prime Minister be pleased
to state: ’

(a) whether the Voice of America
Transmitter Agreement has been
reviewed and reconsidered;

(b) whether any modifications have
been made therein; and

(c) if so, the particulars thereof?

The Minister of State in the Minis-
try of Externmal Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

The Government of India have
informed the United Siates Govern-
ment that the only pacis on which the
Government of India can go ahead
with the transmitter agreement is that
there should be no broadcasts from
this transmitter by the Voice of

i Shri Tridib Kumar Chaudhurt:





